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Election Commissivn of India

Notilication
Nirvachan Sodan, Avhoke Road, New Delli-1 18881 Dared: 2ud June, 2002
Jyaishha 12, 1934 (Saka)

Mo, 322/BR-LO 2022 (MLAs) (25— In purseence of Section 21, and m excreise off
the powers conferred by sub-section (1) of Seetion 22, of the Representation of the People
Aci, 1950 (43 of 1951 the Election Comamssion of [adia, i consultation with the
Government of Bihar, horeby:

(v designates the officer, specificd i columm (1) of the TABRLE below, to be the
Retuming Officer: and
(i} appoints the officer. specified m column (23 of the said Table, 10 be the
Assistan Returning Offieer to assist the Returning officer in the performance
of his funetions;
in respect of the biennial clection 1o the Legislmive Council of the Staie of Bihar, by
the members of Legislative Assembly of the State, 1o he held in pursuance of the Govenor's
notification published in the official Gazette of the State on 02™ June, 2022; -

SRR T R CCTRe PR. . . |
Officer Designated as Returning | Officer Appﬂmtﬂd as Assistant ltetlrning |
- _Offeer . . Officer
; 1
5 ailendra Singh, Sceretary, Bihar | Shn Puwan Kumar Pandey. Joint Secretary,
' hri Shailendra Singh, S Bihar | Shr Puwan Kumar Pandey. Joint $ i
Lu.r:slmnc Assembly., Patna. _ __B_ih.'LrE::gl_s!_al_hc_.ﬂssgqtﬂ_y._FaE: S
- By arder,

SUMAN KUMAR DAS,
Secretnry fo the Election Commicien af Indis.
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Website: http:fegarsctte hib.nic.in



figre vore (swmEm), 2 9 2022 3
e Forartars T

e

i
Formrery ver, i v, 76 P - 110001 PR 29 2002 TN L2 1944 0T
g 12202 Ny 1 —T, e TR & T 3 wfrfifur siufas 1951
(1951 %7 43 iy 16 % S anfh i w6 s g 02 99, 2022 ¥ v s o e 6
P s o el g s 0 B o e Fa v 3 fer e e e 0 )
Hﬂ.‘mmuﬁ:ﬁqﬂftmmﬂmmﬂRWihiﬁalﬁﬂrMﬁﬂm!ﬁ#mmW_:m.
() waa Prafas & i 7~

) am iy w o s mEE — f19FE, 2023 (AT

() s Frdma @ aden o ol = 10T 2022 (YFEND

(i) anafiiry a9 # s i — 139A, 2022 (EEER),

[ e arire, Rt o} amavas g of wER &M - 20 &A,2022 Eean), 3

(¢) ar mba Rw g8 FaE= @0 dd Ba wwn - 2270 2002 (EE frmm e B
3

{mjm:mwﬁpﬁﬂmﬁamﬂmm_nmuimir-'ﬂlllmmi
fored Tl aft same ga b, wan AP ol o, saeE g

ETEE T B
€ AN 3T,
afaa, wrea Fralaq anais)
Eleetion Commission of lndia
Notification

Nirvachan Sadun, Ashoka Road, New Drelind-d 1000 1/ Dated 2nd June, 2021
Jraishthe 12, 1944 (Saka)
Mo, 322/BR-LC/2022 {MLAS) {11—WHEREAS, the Governor of the State of
Bihar has, by notification issued under Section 16 of the Representation of the People
Act, 1951 {43 of 1951) and published in the official Gazette of the State on 02™ June,
2022 been pleased to call upon the members of the Legislative Assembly of the Stare,
to elect seven members to the Legislative Council of the State: -
Now, therefore, in pursuance of sub-section (1) of Section 39 and Section 56 of
the said Act, the Election Commissien of India hereby -
{A) appoints, with respect to the said election -
fa}) the 09" June, 2022 [Thursday], as the last date for making
nominations;
{b} the 10™ June, 2022 {Friday), as the date for the scrutiny of the
nominations;
[¢) the 13" June, 2022 (Monday), as the last date far the
withdrawal of condidatures;
(d} the 20 June, 2022 {Monday), as the date on which a poll shall,
if necessary, be taken; and
(e] the 22 |une, 2022 {Wednesday), as the date before which the
election shall be completed: and
(B) fixes the hours from 09:00 am to 04:00 pm, as the hours during which
the poll shall, if necessary, be taken in the State on the date specified

above, for the election.
Hy order,
SLAMAN KUMAR DAS,
Secretary fo the Election Commission af India.
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Mutification
2wd Suire 2022
Ko -MU-D-0T2022-35 --WIIEREAS, the seats of 07 (seven) members of the
Legislative Council of the State of Bihar. elecwed by the members of Legislative Assembly
of the State arc duc to fall vacam on 21.07. 2022 on retirement of those members. on the
enpiration of their term of office as detaibed below:

[CsNe. [  _Nameof Member | Date of Retirement |
s [ .ﬁrjun Sa'h:nl e SRR
. M:_]_Qamu Alam G
lj]. o | Gulam R#soepd 5
4 ,mena\nmh i 21.07.2022
’:. A Ranvijay Kumar Smgh 2o _| |
[ Mukesh bmh.ml ]
3

| C.P_Sinha Alias Chandeshwar Prasad ‘unha .

WHIREAS, a Bienmial election has 1o be held for the pu purpmsf se of filling the ahove
vacancics so anising;

NOW. THEREFORE, a2 recommended by the Llecthion Commission of India in
pursuance of section 16 of the Representation of the People Act, 1951 (43 of 1951). the
Governor of the Siate of Bihar 15, hereby, pleased o eall upon the Members of the
Legislative Assembly ol the Siate. to clect seven members tw the Legislative Council ol the
State, for the purpose of filling the above said vacancies, in secondance with the provisions
of the said Act and of the rules and orders made thercunder,

By order and in the name of the Governor,
MITHILESH KUMAR SAHU,
JSoint Secretary-cum-Joint Chicf Electoral
Officer, Bikar
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